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The Lok Sabha re-assembled after Lunch at Fourteen of the Clock.

(Mr. Speaker in the Chair)
MR. SPEAKER: Hon. Members, Matters Under Rule 377 may kindly be treated as laid on the Table of the House.

Title: Need to take necessary steps for speedy electrification of Singhbhum Parliamentary Constituency, Jharkhand
- Laid.
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* Treated as laid on the Table of the House



